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Alleged flying of Shiv Sena Flags on 
Government Buildings in Bombay

4735 SHRI SHANK.ARR AOS W ANT 
Will the Minister of COMMUNICATIONS 
be pleased to state

(a) whether several Shiv Sena flages 
wers flying on the mam entrance to the 
Canteen of the General Post Office Building, 
Bombay for early six months till the 2lst 
February, 1971 ,

(b) whether these fUgs were removed 
by the Postmaster-General only when in­
structed by the Bombay Police ,

(c) whether the Postmaster-General, 
Bombay was not aware that party flags 
could not be flow", on Government build­
ings , and

(d) if so, the action taken by him in 
this matter 7

THE MINISTFR OF COMMUNICA­
TIONS (SHRI H N. BAHUGUNA) .
(a) Only two Shiv Ssna flags were displayed

The report about display ot these flags 
was received by the Postmaster General, 
Bombay in the 2nd week of Februarj, 1971. 
There is no information that these flags 
were flying for six months

(b) This is not correct No instructions 
were received by the Postmaster-Ganeral 
from the Bombiv Polite

(c) Yes, he was aware

(d) The flags were got removed at the 
earliest.

Views expressed by all India Mtljis-e 
Mushawtrat about Bnngla Devh

4736 DR LAXM1NARAIN PANDEY 
SHRI SAMAR GUHA

Will the Mtnistei of HOME AFFAIRS 
be pleased to state

(a) whether her attention has been 
drawn to the news item in ihe Indian 
Express dated the 8th June, 1971 under the 
caption “ Government takes notes of Mijlis 
views ’ ,

(b) if so Government s reaction there­
to , and

(c) the action which Government pro­
pose to take agunst the organisers of the 
All India Muslim Mijlis-e-Mushiwarat 
whose activities appear to be against the 
policies of Government in the matter of 
Bangla Desh ?

THE DEPUTY MINISTER IN THL 
MINISTRY OF HOMIT AFFAIRS (SHRI 
MOHS1N) (a) Yes, Sir

(b) and (c). The House is aware of the 
views of the Government on the question 
of Bangla Desh In view of the overwhelm, 
mg upsurge of sympathy and support fof  
the struggle of the people of Bangla Des^ 
that has transcended all differences o f 
religion, language e tc , no special signifi­
cance need be accorded to some discordant 
views expressed by a few.




